1 THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH : HYDERABY L

S0 DA, Ned9ts ef 19% | |
X o
Batusen: Dated:24v8.1998.
4, Prabhakar Narayan 17+ A,Lingeiah E.
2% 6K FMuneer Sk.Gulab ' _ 18, Jondhala Rsmachander
3+ Digaember Muniya 19, Skelbrahim Sk.l smail
4; Arfrad Marshall 20, Jehdhals Baage jes Tukar
55 Mahbesb Khan 21, Krishnand Karale
. + Deslipkumar Bansilal 22. Gangadhar Nagsndra Girl
7% Mustag Ahmed Osman Khan 23, Maghul Pasha Mde3aruar
" g, Jamil Khen Abbas Khan 4. Sheshal Ran Genpath Rae
9, Haenmed Khan =~ 255  Sk.Yousuff SNabee
105 Satyadeve Singh Shamlal Singh 26« Bhim Ras Ranganath Bedhak
11.' Babu Kachru ' 27. KiNarsing Rae = ' ;
12, Shankar Singh Mahavir Singh 28. Datta Shankar
134 Abdul Khadar Sk.Nsbee 29, Rushinder Narayan
143 Marathy Kunjajee ' 30. Psndurang Sadekurba
15; Karwande Shapker 31s Yema Sacocaram -
164 SksDaveod Sk,Mahameed 32, Chrigtepher S Jdapplicantsy
And -

1; Tha Divisienal Railway Managsr,
Hydsrabad / S¢, S.C.Ralluay,
Secunderabad. .
2, The Senipr Divissnal Parsennsl 0Pficer,
Hyderabad, Ssuth Csntral Railuway, Sec'bad.
3, The Divisienal Mechanical Enginser,
. Hyderabad, S.C.Ralluay, Secunderabad.& Ors.

. JRaspandents,

e

Mr.S.lakahma Raddy
fir. -UsBhimanna

Csunsel fsr the Applicants
Counsal fsr tha Respsndents
CORAM : '

[ 2]

THE HON'BLE MR. R.RANGARAJAN : MEMBER (A)
THE HON'BLE MR, 8,5,JAR.PARAMESWAR : MEMBER (3)

T I N e
THE TRIBUNAL MADE THE FOLLOWING ORDER:~

" Heard Mrs S.Lakshma Reddy fer the applicantss: Nene [fer the respen

A R=2 shsuld hand sver thae cepy ef, the senisrity list|issued in
pursuancs of the judgemant in 0A.441/95 te the applicants hprein if amy
they pppreach fer the same. Handing ever atleast ens or tup cepiss af th
senisrity list sheuld net be denisd sven theugh all ths applicants may
net bs given thae cepy ef the senisrity listy The lsarned gunsel fer tha
applicants may ebtain the same and see whather ths pmyer mgds in this OA
has been ssmpliaed with ef semething mars te bs dene on the basis ef the
cantentien raisaed in this DA..

Liat this DA fer Pinal hearing en 25,9:1998,

|

Deputly Rmgistrar



' L] 2 L]
Ceapy t@:i= : _
1? The Divisienal Railway Managar, Hydarabmd /SC, Suuth Cu+tral
Railuvay, Secunderabad.
27 Tha Senier Divisisnal Personnel Officer, Hyderabad, Seufth
Central Railuay, Secundarabad,.
3, The Divisienal Machanical Enginser, Hydarabad, S,C.Ralllsay,
) Secundorabad. '
R One capy ta Mre Se Lakshmn Haddy, Aduacatm, CAT., dyd.
57 . Bhe cepy to Mr. VeBhimanna, Addl.EGSC., CAT., Hyd. -
e '

Ono duplicate copy.
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